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UNSTARRED QUESTION NO.34
TO BE ANSWERED 01{ 2ND FEBRUARY,2022

IIIINIMUM SUPPORT PRICE

34. SHRI SHA.BRAIIR.JAI SIDDESHWAR SHIVACHARYA TIAHASWAMUI:
AHR! B.Y. RAGHAVENDRA:
DR, UMESH G. JADHAV:

will the Manr$ter of coNsuMER AFFAIR$, FooD AND puBl.rc DrsrRrBUTIoN
5vrrlfrr rnri, uf.r .lik grffio fufwr d+ be pteased to state!
(a) whether the Govemment is taking any steps to setflo the pendrng and curentclaims of illinlmum Support price (Msp)operaflons ln tfe countryi(b) lf so, tho detaits thereof; and
(c) the detalls of the proposars recetved from raharashtre and Karnataka and theaction being taken to seftlo the pendtng and current ctaims of MSp?

AT{SWER
MINISTER OF STATE FOR I'IINISTRY OF RURAL DEVELOPMENT AIiID CONSUTER

AFFAIRS, FOOD & puBl-tc D|STRIBUTION
(saDHV! NTRANJAN JYOTI)

(a) to (b): There ar,e
central pool viz Gentra
Procurement system.

two types of Procuremont Sys tem of Wheat and paddy for
lized (Non-DGP) procuremont system and Decentralized (DGp)

Under centrafized (Non'DGp) procurement system, the procurement of wheatand paddy in Gentrar poo! ls undertaken eithcr by FGr dtrecfly or by state Govt,Agencles (SGA). Procurement carried out by sGA is handed over to FGI for storage andsubsequent issue against Govemment of rndta artocation in the same state ormoyement of surplus to othor States.

under Decontrarized(DGp) system, the state Govt./ats agencios procure, storeand dlstrlbute (agatnst Got's altocation for TpDs & oyts) paddy/rice/wheat within thestate. The excess stocks (Rice & wheat) procured by the state/ its agencaes arehanded over to FC! In Gentrat pool.

Release of food subsrdy towards distribu*on of food grains under t{FsA andother welfare schemes is a continuous process. The craims received from the stateGovemment are processed keeprng in yrew the opening and crosing barance of stockof the relevant financrar yearr procurement, aflocafiorr and drstrrbution of food gtatns,
Food corporation of lndla (Fct) reconctllation, utitlzation Gerflficate, Economic Gost offood gralns etc, among others.

(c): Rs. l92o.t7 cronG durrng the year 2o1g-2o, Rs. 2585.24 crore durrng the year2o2o'21 and Rs' 21u,4.u crore were reteased during the year 2o2i-22 (ugto
27-01.20221towards food subsldy to state Govemment of raharashtra. No proyisionar
clalm of food subsldy recelved from the Etate Goyemment is pending.

Rs' 205.79 crore durrng the year 2o1g-2o, Rs. 323.99 crore during the year zozo-21 and Rs. 340.29 crore were rereased during the year 20,2r-22 (upto 27.01.20221 tothe state Government of Kamataka. Two proyisronat ctaims of food subsidy recetvedfrom the State Govemment are under scrutiny.


